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Title : Shri Mohan Singh called the attention of the Minister of Textiles regarding problems being faced
by cane growers and workers due to the closure of four sugar mills in Yuari Bazar, Padrauna, Marama
and Kathkuyan in U.P.

SHRI MOHAN SINGH (DEORIA): Sir, I call the attention of the Minister of Textiles to the following matter of
urgent public importance and request that he may make a statement thereon:

"The problems being faced by the cane growers and workers due to closure of four sugar mills in
Yuari Bazar, Padrauna, Marama and Kathkuyan in U.P."

THE MINISTER OF TEXTILES (SHRI SHANKARSINH VAGHELA): Sir, the above four sugar mills were
units of Cawnpore Sugar Works Limited (CSWL) with which the Ministry of Textiles has no subsisting relation.

Cawnpore Sugar Works Limited (CSWL) was originally promoted/incorporated in 1894 by M/s Begg
Sutherland & Co. Ltd. as a Joint Stock Company for the manufacture, refining and sale of sugar and other sugar
bye products. It started with a refinery at Kanpur in 1896 and a sugar factory with a distillery at Marhowarh,
Distt. Saran, Bihar in 1904. Padrauna factory was set up in 1921 and Kathkuiyan Factory in 1933. The sugar
factories of Padrauna and Gauri Bazar were purchased in an auction from the ex-rulers of Padrauna in 1956.
CSWL, thereafter, had four plants for the manufacture of white sugar at Padrauna (2400 Tonne Crushing
capacity per day (TCD), Kathkuiyan (1200 TCD), Gauri Bazar (738 TCD) (in the State of U.P) and Marhowrah
(1200 TCD) (in Bihar).

13.00 hrs.

The Marhowrah unit also has a distillery, with manufacturing capacity of 1000 bulk litres per day and
Ramkola Marhowrah Uma (RMU) Estate (land only).

M/s Begg Sutherland and Co. Ltd. continued to manage these sugar factories till 1960 when 1t was merged with
M/s British India Corporation Ltd. (BICL) on voluntary liquidation (BICL is an Undertaking of the Government
of India). CSWL thereafter became an associate Company of the British India Corporation Ltd. The BICL was
holding approximately 47 per cent equity shares of the Cawnpore Sugar Works Ltd.

The CSWL was a sick company under the provision of the Sick Industrial Companies (Special Provision) Act,
1985 and was referred to BIFR in 1992 alongwith BIC.

The BIFR on its meeting held on 23 December, 1998 approved the Rehabilitation Package and directed the

BIC Ltd. vide its para (j) as follows:
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To transfer the entire equity shareholding CSWL and their associate at a price of Rs. 2 only per share of
face value of Rs. 10 each.

Pending takeover by the new management, the existing management of CSWL will ensure to carry out the
off-season maintenance and repairs to plant and machinery.

To handover the management of CSWL to GEL immediately after deposit of further amount of Rs. 50
lakhs to IFCI (in addition to Rs. 100 lakhs deposited earlier.)

In pursuance to aforesaid order Ministry of Textiles vide their letter No. 8/13/93-NTC/BIC, Vol. I dated
11.1.1999 approved for transferring the shares (@ Rs. 2 each to new promoter &ndash; M/s Gangotri Enterprises
Ltd. The new promoter is Ms GEL, Gorakhpur, CSWL are having four Sugar Mills located at Gauri Bazar,
Padrauna, Kathkuiyan and Marhowrah.

In pursuance to order passed by BIFR, the BICL lodged the transfer deed on 12.1.1999 for transferring
equity shares in favour of GEL. The same were transferred by CSWL in the name of GEL on 12.1.99.

MD, BIC resigned from the Chairman of the Board of Directors of CSWL on 16.1.1999. The CSWL also
amended their article No. 117A of the Articles of Association in their AGM held on 26.2.1999. The amended

article 1s as under:

"The Directors may, from time to time, elect one of their members to be Chairman of the Board
of Directors and determine the period for which he is to hold office."

The Sanctioned Scheme could not be implemented due to non-infusion of required funds by GEL to the
envisaged extent. The BIFR has declared the scheme sanctioned in December 1998 as failed on 28.9.2000.

Further the BIFR vide order dated 18.6.2003 sanctioned a new Revival Scheme filed by M/s JHV Sugars
Ltd., a company having an existing 2500 TCD Sugar Plant in Maharajganj (UP). The above orders were
challenged by GEL in AAIFR and the appeal 1s currently resting at AAIFR.

The Ministry of Textiles/Government of India has no link with the above Company.
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sft sy f® : oreme wRlew, # ff US wara gu dredn ... (1)

MR. SPEAKER: Shri Prabhunath Singh, please cooperate. If you have to give any information, you can give it
to the hon. Minister.
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